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LICENCES TO PRIVATE ARMS DEALERS

473. SHRI RAM AVTAR SHARMA:
SHRI G. C. DIXIT:
SHRI LAKHAN LAL GUPTA:

Will the Minister of HOME AFFAIRS
be pleased to state:
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(@) whether any request has béen received
from the Madhya Pradesh Government
seeking permission to issue new licences to
the private Arms Dealers in Madhya Pra-
desh for the manufacture of muzzle loading
guns for crop protection purposes;

(b) if so, when the request was received
and

(c) the decision taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) Yes,
Sir.

(b) In December 1966.

(c) The proposal is under the considera-
tion of the Government of India.
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